
From:

Sh. Sanjay Kumar Singh Yadav,

M.L.A., 79-Hussainabad, Palamu, Jharkhand.

To,

The Secretary,

Jharkhand Vidhan Sabha,

Ranchi ,  Jharkhand.

Sub: Declarat ion of Assets.

Ref: letter no. LO/LL-4010IVS, dated L8.L2.2Ott

Sir,

With reference to the above mentioned subject, as required I am submitt ing herewith the

declaration of my assets in the prescribed format (Performa I to lV).

In addit ion to the assets declared in the given prescribed format attached herewith, some of

fol lowing assets could not be declared in the given format due tci  non avai labi l i ty of proper column

in i t ,  which are declared as under:

L. Rif le - No. L (one),

2 .  D.B.B.L.  Gun -  No.  -  1  (one) ,  and

3. Revolver - No. L (one).

Therefore, you are requested to f ind and acknowledge receipt of the same.

Thank ing You,

4rr6m@-g
(Sanjay Kumar Singh Yadav) U' Yh^

M LA, 79-Hussainabad, Palamu.

Date:LI.LSZOL!

Place:  Ranchi .
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